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put are very long and there are argu-
ments and other things. (An Hon. 
Member: And quotations.) If only 
straight questions are put, we might 
be able to do more work. 

In this connection, I might also add 
-though that does not support my 
argument--tnat in England it has now 
been found-lately 1 read about it; 
that repoIlt was placed 'before me-
that whereas at one time there were 
100 questions covered in one hour, 
now there are only 40, 35 or 30 dispos-
ed of. They have gone into the rea-
sons. They say that the supplemen-
taries that are put now are more 
lengthy and argumentative. That is 
the reasor'l. They are looking into this 
question. 

Therefore, I will request hon. Mem-
bers also to keep that in mind. 

Shri Hem Barua (Gauhati): We can 
discuss that. 

Mr. Speaker: I have agreed we 
can discuss it in the Business Advisory 
Committee. 

Shri Mohan Swarup. 

Shri S. M. Banerjee (Kanpur): 
Before we take up the calling atten-
tion notice, I would like to say this. 
My name was thez:e along with that 
of Shri Daji. In our notice, we had 
also referred to the recent develop-
ments along the cease fire line in 
KashmIr and in the Dumabari-Lathi-
tilla area in Assam. I have been told 
that there is a question on the latter 
subject coming up on the 25th; so it is 
not included here. Now that question 
mayor may not come UP. I would 
only request you ..... . 

Mr. Speaker: I will allow him that 
opportunity. He might see me sepa-
rately or write to me. 

Shri S. M. Banerjee: The Minister 
while answering may be asked to 
cover both these matters. 

Importance 
Mr. Speaker: He might write to me. 

I will ask the Minister if it could be 
done separately. 

12.14 hrs. 

CALLING ATTENTION TO MATTER 
~  UltGENT PUBLIC IMPORTANCE 

RECENT DEVELOPMENTS ALONG THE 
CEASE-FIRE LINE IN KAsHMIR 
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The Minister of State in the MinJa-
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Lakshmi Menon): The Pakistan Press 
has been indulging for several weeks .. 
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Shrimati Lakshmi Menon: The 
Pakistan Press has ,been indulging, :f0lf 
several weeks, in intensive propa-
ganda on the so-called concentration 
of Indian troops on the cease-fire line. 
Newspaper headlines have tried to 
make out that India was plannjng to 
UoSe, against Pakistan, othe arms and 
equipment that she has received :f1"Olll 
friendly countries for her defence 
against Chinese aggression across her 
borders. To give an air of reality to 
these allegations, PaJcistan has attemp.. 
ted to build up tension along the 
cease fire line. 
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[Shrimati Lakshmi Menon] 
2. On October 16, the Pakistan Min-

istry of External Mairs handed over 
a note to our High Commission in 
Karachi alleging, inter alia, that 
Indian troops were stepping up their 
activity on the cease fire line, parti-
cularly near village Chaknot, which 
is situated some miles east of Keran. 
Lt was also alleged that the - Indian 
authorities had indulged in what was 
descrLbed illS "Spasmodic eviction of 
Muslims", particularly from village 
Chaknot, which, according to Pakis-
tan, had always been administered by 
the so-called Azad Kashmir Govern-
men.t, though they admitted that the 
village was situated on the Indian 
side of the cease fire line. nte note 
went on to warn India that if a forci-
ble seizure of Chaknot was attempted, 
the so cal'ed Azad Kashmir Govern-
ment Forces would be compelled to 
take whatever ~  they might consi-
der necessary to defend themselves 
and maintain the status quo. nte 
threat held out in the Pakistan Note 
was supported bv intemperate state-
ments by Pakistan Ministers, even 
questioning the legality of the Cease 
Fire Agreement in relation to the 
conduct of civilians and civil admin-
istration. 

3. On October 22, Pakistan stopped 
the flow of water on their side of the 
cease fire line in the power channel, 
which feeds the hydel generator 
situated in the town of Poonch. When 
to continue the supply of the water 
to the power house our workmen 
a.ttempted to build a diversionary 
power channel, on our side of the 
cease fire line and well awav from the 
500-vard demilitarized zone, they 
were fired upon from the Pakistan 
side, and one of our workmen was 
iniured bv rifle flre. WI'b con!!lder-
able difficultv the work an the diver-
sionary channel _8 completed by 
November 2 and the hvdel generator 
beJ!'!ln to functi'Oll agaIn. In this case 
also. Pakistan new!l"!m'Oerll carried 
rals!' reoorts of an attark bv Indian 
troops and the resistance offered by 

the so-called Azad Kashmir Forces. 
This stoppage of water in the power 
channel to Poonch, we maintain, is a 
clear breach of the Indus Waters 
Treaty. ntis power channel takes of! 
from bhe Betar Nallah on the Pakis-
tan side of the cease fire line. nte 
firing incident on the power channel 
was reported by us to the U.N. Ob-
servers and the question 01 the breach 
of the Treaty has also been taken up 
with Pakistan, officially, by our Indus 
Commissioner. 

4. More recently, another report has 
been given wide currency by Pakis-
tan newspapers and the Pakistan 
Radio, alleging ·bhat Indian troops 
have been active in village Polas, 
which is situated a few miles north-
north-west of Poonch and the so-call-
ed Azad Forces are said to have been 
ordered to resist them. 

5. All these Pakistani allegations are, 
of course, completely baseless. ntere 
is no concentration of Indian troops 
along the cease fire line. We have, at 
no point, near vi11age Chaknot, or 
near village Pol as, increased, in any 
manner, our defence potential. All 
activities along the cease fire line are 
under the constant scrutiny of the 
United Nations Observers. The U.N. 
Observers we are informed, have 
visited Ch.aImot, and they have also 
visited the Betar Na'lah near Poonch, 
in response to our complaints against 
Pakistan's violations of the Cease Fire 
Agreement. Their atW8rds are awaited. 
We have exercised complete adminis-
trative jurisdiction in all villages on 
our side of the cease fire line and we 
shall continue to exercise such legiti-
mate jurisdiction, without In any 
manner g ~ g the CeaS'!! Fire 
Al!1'eemeDJt. If Pakistan has any com-
pla;nts of any ml1i1lM'v bulld-ul> on 
OUll" side, at anv point along the cease 
fire line. she is free to ask the U.N. 
Obqel'Vprs to go into the matter and 
rPlnort the re<nl'to; of their enquiry, 
Rftl"\' a verif\f"IItion on the StlOt. as 
they are authorlsed to do under the 
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Cease Fire Agreement. If Pakistan 
does not seek the assistance of the 
U.N. Observers we can only conclude 
that she is motivated by nothing but 
a aesu·t! to indulge in propaganda to 
malign India. 

6. We want to live ·in peace wit.ll 
our neighbour, Pakistan. As we have 
repeatealy stated in the past, the 
arms we are receiving from friendly . 
countries are not being used and will 
not be used against Pakistan. We have 
also repeatedly stated -that altho\Jlll 
we claim and will continue to claim 
full and complete sovereignty over 
the whole of Jammu and Kashmir, as 
a result of State's accession to the 
Indian Union, we have always hoped 
for and worked for a peaceful settle-
ment of all disputes with Pakistan. 
But Pakistan has, all along, spurned 
our overtures of f·riendship and good-
will. This does not mean that we will 
change our policy of wanting friendly 
and co-operative relations with our 
neighbour. 
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Shri Hanumanthaiya (Bangalore 
City): Sir, I do not think that what-
ever the protagonists of Hindi say 
should go unchallenged. Every time 
Hindi is used, we put up with it; we 
do not quarrel with it. If simply 
because English is used some persons 
begin to complain every time, that is 
not a happy psychology for the growth 
of Hindi. 
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Dr. Ranen Sen (Calcutta East): Shri 
Yadav has said that if she did not 
know Hindi, she can speak in any 
other language .... (Interruptions.) Is 
Hindi the only Indian language? They 
must be knowing it. (Interruption). 

Mr. Speaker: They have a difterent 
point of view. (Interruption). There 
was nothing to be agitated about. I 
do not know Why this uproar has been 
created in this matter. 
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Mr. Speaker: I have to take stern 

action, whoever the Member might be. 
1 am standing for so long a time and 
Members have not cared to listen to 
me. They have ·been standing, one 

after the other, getting up and rising 
in their seats. I cannot tolerate that. 
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An Bon. Member: Please speak in 
English also. (Interruption). 

Shrimati Rena Chakravarti,. (Bar-
rackpore): Nobody understands. Even 
the Speaker must be Hindi-speaking. 

Mr. Speaker: Then, of course, when 
it is desired that the Speaker must be 
Hindi-speaking-and my Hindi is not 
of that standard-I must quit and 
some others must come. 

Shri Frank Anthon,. (Nominated-
Anglo-Indians): You will have to 
quit when these people feel like that. 
They will make you quit. 

Shri U. M. Trivedi (Mandsaur): Both 
Hindi and English must be there. It 
is not necessary to develop this Hindi 
phobia. It is enough that the Anglo-
phobia has been developed to some 
extent and the reactions have been 
telt. But, at the same time, this Hindi 
phobia that is being developed by 
some people like Shri Frank Anthony 
Is going too far. 

Mr. Speaker: There should not be 
such attacks msde personally against 
each other. Expressions are being 
given to that. I am very sorry that 
this lituation has arisen. 

UTpent Public Importance 

I have said, sO far we have followed 
this practice that if there is a Minis-
ter who can answer in Hindi and the 
question Or enquiry is made in Hindi, 
an attempt should be msde to answer 
it in l1mdi. That has been what we 
have been following. Here the objec-
tion taken was, in this Ministry there 
are Ministers who can answer in Hindi 
and therefore, they ought to have 
answered. But that could have been 
said very quietly and I would have 
asked them if there was no special 
reason, they ought to have answered 
it. Now that the answer has come, 1 
will try to see that the answer is also 
given in Hindi. I have again repeated 
that the Ministers would kindly see 
that when the question or any en-
quiry is made in Hindi, if the Minister-
in-charge can speak in Hindi, then he 
shOUld try to answer in Hindi. 

!f'ffif ~ ft1n Q ~ IIi11i ~ ~ 

,",,1«011'" ~  ~. ~ ~ f'li 
of\l«ft ~ ~ it ...,. ~ ~ , ~ itiT 

~  ~  ~  ~~.  qnr ~ 1 'l'T I 

~~~ - g I ~ I ~~ ~ 
~ ~ ~ ~ O'li m 'tim 'ti1: 
mq- ~ ~ ;m 'ti1: ~ ~ mq- it ...,. 
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~~ 'R ~ tf\tIT I 

Shri Banamanthalya: May I mske 
a submission? 

~~  lruw<;tf'li 
~ ~ iffi'I' 'liT II~ f.t;lrr ~ I 

Shrl Banamanthalya: Not that I go 
against your ruling, but there is a seri-
ous implication involved and I want 
you to kindly take that into consi-
deration. If this convention is fol-
lowed-not that I question it; I mere-
ly bring it to your notice and for the 
consideration of the House-non-
Hindi-Speaking MinLiters cannot 
make any important statement or 
speech with reference to any subject. 
(Interruption,). If there is interrup-
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tion, it is not going to convince me. Shri Ranp: Surely I do not know 
It is the argument that is going to what the objective is and what you 
convince me. mean by going forward. (Interrup-

Mrs. Lakshmi Menon, whose 
mother-tongue is not Hindi, spoke in 
English. It was an important state-
ment. If your convention is to be 
followed, every time an important 
question is asked in Hindi, it has to 
be relegated to the status of a Deputy 
Minister, with the result that ultima-
tely the convention will so work that 
no top Minister can be a non-Hindj 
man. It has a very serious implica-
tion and I want the House to take 
it into consideration. 

Shri Frank Anthony: On a point of 
order, Sir. You did not give a ruling, 
but I wish to spell out what the hon. 
Member has said. It means a deli-
berate elimination of the non-Hindi-
speaking people from the highest 
echelons of the treasury benches. 

Some Hon. Members: No, no. 

Mr. Speaker: I would request hon. 
Members to exercise patience. 

Shri Frank Anthony:'It is a deli-
berate elimination of the non-Hindi-
speaking people from the highest 
echelons of the treasury benches, or 
even if they are put there merely as 
a sop to the non-Hindi people. it 
means in effect they will be relegat-
ed to third-class status on the tr:!a-
sury benches. 

Mr. Speaker: I do not agree with 
the hon Member there that English 
would be relegated simply by this, 
For the present, the number of those 
who are putting their questions and 
other enquiries in Hindi is rather 
smaller. There are many more Mem-
bers who are giving their notices in 
English and they would always be 
getting their answers in English. But 
I am not going to just go back upon 
the stage which we have reached up 
till now. If we certainly have to 
achieve the objective that we have 
placed before us, we will have to 
move forward and not backward. 

tions) . 

Mr. Speaker: There is a constitu-
tional provision and I will only abide 
by that. If any transgression is made 
on my part, then Members can point 
it out. But if it is according to the 
Constitution and the law that we 
have passed, then certainly we will 
have to abide by that. 

Shrl Barl VishDa Kamath (Hoshan-
gabad): May -I remind you, Sir, that 
in the last session you had told the 
House that you would take it up with 
the Government and have arrange-
ments made for simultaneous transla-
tion from Hindi to English and vice 
t'erSC!. 

Mr. Speaker: I have tried to have 
it introduced as soon as possible. I 
have taken aU measures that were 
possible. 

We will soon be getting that and 
that difficulty would be removed. I 
have assured the House that I am 
taking all steps to have simUltaneous 
translation introduced. 
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~ ~ ~  

l1'{ ~ ~ crmr ~ ftro I ~ if; GIR 
~ ~ ~ I ~~ ~  
~ <ttl 

Shri Hanumaathaiya: Sir. I want 
you to translate it into English. I 
want what the Prime Minister bas said 
to be translated into English <Inter-
ruption). 

Mr. Speaker: For the time being I 
would only appeal to hon. Members 
to exercise patience in this respect. 
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Mr. Speaker: Shri Daji. 

Shri S. Kandappan (Tiruchengode): 
If the proceedings go on in Hindi, what 
is the use of our sitting here? Sir, you 
may kindly request the Prime Min¥-
ter to give the answer in English. 

Shri Rajaram (Krishnagiri): Shri 
S. M. Banerjee knows English verY 
well and still he is putting his ques-
tion in Hindi. The Prime Minister, 
who knows English, is answering ques-
t.ions in Hindi. Then, what is the use 
of non-Hindi-knowing people from the 
South sitting in this House and un-
necessarily wasting their time? 

Mr. Speaker: Order, order. r have 
made an appeal to ali hon. :Members 
not to raise this controversy. 

Shri S. Kanllappan: Please give the 
answer in English. Otherwise, how 
can we follow the proceedings"? 

Shri H. N. Mukerjee (Calcutta Cen-
tral): This matter has come up tn 
such a form that I do believe that you 
should call a meeting, at least of some 
representatives of this House, in order. 
to find out what should be done. r 
quite understand that when the Prime 
Minister makes a statement, which Jlre-
sum ably is important. those Members 
who do not understand Hindi have a 
very valid reason for a grievance, but 

I do also think that because some 
Hindi enthusiasts are very prone to 
be vociferous in this House, they can 
get away with it, while the ::>MK 
Members cannot, because they are nu-
merically small. This kind of discri-
mination is being practised in this 
House because of the pressure put by 
a certain section which has Hindi fana-
ticism in its blood and something has 
got to be done about it . . . (Interru:p-
tions). 

Mr. Speaker: Order, order. Shri 
Daji. 

Shri Daji (Indore): Tn view of the 
mounting tension in the cease-fire 
area in Kashmir, has the attention of 
the Government been drawn to the 
fact that Pakisan Air Force is being 
recenly re-equipped with fast moving 
jet planes and, if so, has the Govern .. 
ment of India taken the issue with 
the Government of the Unitl'd !'Itptes 
that it will upset the military balance 
in the area? 

Shri lawaharlal Nehru: I do not 
know how far ~  Air Force is 
being re-equipped. Possibly, some 
rC'-E'quipment rna,' hI' ,:!oinl! on; to 
what extent. I ('an not say. We have 
repeatedly pointed out to the United 
States Government that in view of 
Pakistnn's .e:enE'Tal attitudE' and policy, 
it would not be very desirable to set 
a kino of arms ra('e between them 
and us. 

Mr. Speaker: Now papers to be 
laid on the Table. 

1HZ hra. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF THE EXECUTIVE 
COMMTTTEE OF THE TRuSTEES OF THE 

VICTORIA MEMORIAL, CALCUTTA 

The Minister 01 Scientific Researeh 
and Cultural Mairs (Shrl Huma:run 
Kablr): Sir. I beg to lay on the table 
a COpy of Annual Report of the Exe-
cutive Committee of the Trustees of 


